
(b) if 10, tbe decilioo taken io the 
matter; and 

(c) if oot, the time by which a decisioo 
is likely to be taken 10 tbe matter ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIAMENTARY 
AFFAIRS AND COMMUNICATIONS 
(SHRI I. K. GUJRAL) : (a) aDd (b). The 
III.IlIer ia stili uoder coollderatloo. 

(c) No time limit can be laid down, 
However. every effort is beiol made 
to take a deeilioo as early as poulble. 

PloocIB aad Drougllt 10 Orl_ 

.~. SHRIP.K.DEO: 
SHRI RABI RAY: 

Will the Minister of FOOD AND 
AGRICULTURE be plealed to state: 

(a) wbether there is Iiklihood of ahort· 
ale io the oullUrD of Kbarif crop iD 
Orissa due to floods aDd drought this 
year: 

(b) if so, the ellimated 10 •• ; 

(e) whether the Orissa Government 
have Bsked the CeDtre's help to meet the 
lituation created by drought in some dis· 
trlcts of Western Ori •• a ; and 

(d) if so, the Centre'. reaction there· 
to? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) and (b). Attention is in-
vited to the statemeDt laid on the Table 
of tbe Sabba on 18tb November, 1968, on 
tbe droulht situatioD ID the country. 

(c) and (d). Relief operations have been 
loiol 00 in OriMa eoolequent upon the 
failure of Kbarlft' crops of 1967-68. A 
Cenlral Team bad visited Ibe State in June, 
1968, and IUlaeated a ceilin8 of RI. '.47 
crorea 00 relief expenditure upto 31st 
October, 1968. AI a reaull of peniltent 
dl.treu conditioDl in lome diltrlctl, parti-
cularly Sambalpur, Bolanalr. Kalahandl 
aDd Sunderprb cUatricll, the Stata Govero-
meDt receDtly BIked for CeDtral Govwo-
_t'l coac:urreoce to tbe continuance or 
relief operetio_ upeo lOrb "'0 __ . 
1961. This bu bcea ahcn. A aUlD of 
as. 2.50 _ bad bcea NIeMed to tIM 

State GovernmeDI earlier. Tbey recently 
uked for the release of a furtber lum of 
RI. 1.60 cro... A lum of RI. 1.50 CI'OI'U 
bu be~o releued aplnal Ibll. 
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-Gi. SHRt HEM RAJ: Will lbe 
Mini,tor or POOD AND AGRICULnJRE 
be pleuod to refer to tbe repl, aI- 10 
Unataned ~tlOG No 974 011 tbe 25lb 
Jul" 1961 and Itate : 

(a) tbe pro.,.. made ror tb •• talll .... • 
_t of leparata qrlcuJltanl 1101"l1li1_ 
for Punjab, Hary .... and H1m1C11a1 ...... b; 
aDd 

(It) tb. t .... ." wbleb t ... work .....,..s. 
I.. Ibe acttlDa up of t ..... IIIIhwIit .. will 
be IlDaIIled , 




